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Officers C arriage  M isused Cor Rest* 
den tia l Purposes by Senior 

Officers of Allahabad 
Division (Northern 

Railway)

3811. SHRI AZIZ IMAM : Will the 
Minister o f RAILWAYS be pleased to state :

(a) whether the Railway Officers are 
permitted to use the Inspection carriages for 
temporary residential purposes without pay* 
raent of any charges, when Railway Rest 
House facilities exist at Allahabad Station;

(b) if so, the reasons therefor;

(c) whether as a result of the occupation 
of carriages by the Officers, lesser number of 
inspections could be carried out during 
November, 1971 to January, 1972 than 
during November, 1970 to January, 1971; 
and

(d) if so, the loss suffered by Railways 
on this accou nt.

THE MINISTER O F RAILWAYS (SHRI 
K. HANUMANTHA1YA) : (a) Yes, when 
accommodation is not available in Rest 
House.

(b) No charges are realised for use of 
Inspection Carriages for temporary stay pur
poses, as the use of departmental coaches 
for such purposes has no financial implica
tions.

(c) No.

(d) Does not arise.

Com plaint against Divisional Superin
tendent, M oradabad

3812. SHRI HUKAM CHAND KACH- 
WAI : Will the Minister of RAILWAYS be 
pleased to state :

(a) whether he had received any com
plaint from the Congress workers of 
M o u ld e d  against the Divisional Superin
tendent, Northern Railway, M oradabad 
regarding his allegedly anti-national activities 
during Indo-Pak war; and

(b) if so, the nature thereof and the 
action taken by Government in the matter ?

THE MINISTFR O F RAILWAYS (SHRI 
K. HANUMANTHAIYA) : (a) T v o  com
plaints were received fro m  the Vice President, 
City C ongress Committee, Moradabad against 
the Divisional Superintendent, Moradabad 
containing allegations of anti-national activi
ties during the Indo-Pak war.

(b) One of the complaints related to the 
closure of a Canteen for Jawans a t M orada
bad Railway Station and the other regarding 
delay in running of a Military special; the 
mutter is under investigation.

T rade in  Film s w ith Bangla Desh

3813. SHRI JYOTIRMOY BOSU :
DR. RANEN SEN :

Will the Minister of FO R E tG N  TRADE 
be pleased to state :

(a) whether the question o f trade in 
films between India and Bangia Desh has 
been settled; efnd




